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Now, we will have the Question
Hour...(Interruptions)

SHRI JAYANT KUMAR MALHOUTRA:
The Question Hour should be suspended.

MR. CHAIRMAN: It is over. Question
No. 261.

ORAL ANSWERS TO QUESTIONS

Demand and allocation of fertilizers

*261. KUMARI NIRMALA DESH-
PANDE: Will the PRIME MINISTER be
pleased to state:

(a) what has been the demand and actual
allocation of fertilizer during Kharif and Rabi
season to the States, State-wise for the last three
years, with year-wise and season-wise break-
up including for the current season;

(b) percentage increase in use of fertilizers,
State-wise, for the last three years;

(c) extent. of import of chemical
fertilizers over the last three years, year-wise;
and

(d) steps taken to augment domestic
production of chemical fertilizers during the
Eighth Five Year Plan and proposed during the
Ninth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

SOMPAL): (a) to (d) A statement is laid on -

the Table of the Sabha.-
Statement

(a) Urea is the only fertilizer which is under
statutory price control and for which
assessment of demand and allocation are made.
A statement indicating the assessed
requirement and actual allocation of urea to
the States and Union Territories during Kharif
and Rabi scason of 1996-97, 1997-98,
1998-99 is at Annexure-I [See Appendix 185,
Annexure No. 51]

(b) A statement indicating the percentage
increase of the consumption. of fertilizer in
terms of nutrients (NPK) in different states

during 1995-96, 1996-97, 1997-98 is at_

[RAJYA SABHA]

to Questions 4

Annexure-ll |See Appendix 185, Annexure
No. 51}

(c) The quantity of major chemical
fertilizers importéd during the last three years
has been as follows:

(in Lakh MT)

Fentilizer Quantity imported during

199596 1996-97 1997-98
Urea - 378 23.28 23.89
Di-Ammonium
Phosphate 15.14 5.34 14.60
Muriate of
Potash 21.92 10.21 19.00

(d) The strategy for augmenting the
domestic production of chemical fertilizers
during the Eighth Plan and proposal for the IX
Plan include the following:

(i} expansion/retrofitting/revamping of
existing fertilizer plants;

(ii) overcoming the constraints in the
availability of natural gas by setting
up naphtha-based fertilizer plants and
installing dual fuel/feedstock facilities
in the existing plants and projects
-under implementation; and

(iii) setting up joint venture prajects in
countries having abundant and cheap
raw material resources.

KUMARI NIRMALA DESHPANDE: Sir,
1 would like to draw the attention of the
Govemment, through you, to the fact that the
farmers in India are in such a plight that some
of them had'to commit suicide because of the
burden of loans for fertilizers.

Soil is also being depleted. May I refer to a
book by Lady Eve Balfor, The Living Soil'.
Soil is a living entity and we are not taking
proper care of the soil. In order to help the
farmers, save the farmers, save the land and
save the mother-earth, it is necessary to
encourage bio-fertilizers, organic fertilizers
like vermi-compost, cowhorn manure and
compost of various Kinds. May I ask the
Government what steps are being taken in this
regard?

SHRI SOMPAL: Mr. Chairman, Sir, the
hon. Member is right in her observation that
some stresses and imbalances are being
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witnessed on account of overuse of fertilizers
not only in India but the world over and there
is a very strong case of desirability of usc of
balanced fertilizers in terms of NPK, i.e.
chemical fertilizers as well as organic manure
and compost which is the basic fertilizer and
which is essential for sustainable development
of agriculture -and minimising the
environmental and ecological hazard caused
by the overuse of chemical fertilizer and other
substances. As far as Government of India is
concerned, Government is aware, we are alive
to the situation and we have already allocated
Rs. 46 crores-during the Ninth Plan for
encouraging use of compost manure, organic
manure and also bio-fertilizers. For bip-
fertilizers, Sir, there is a scheme wherein we
give Rs. 20 lakhs as one-time grant and some
300 such plants are being envisaged to be set
up during the Ninth five Year Plan and to
encourage compost manure, Sir, Rs. 5 crores
per plants has to be given to various urban
authorities like municipalities and municipal
corporations who may come up with pians to
sct up compost manufacturing plant out of the
urban refuse and sewerage.

KUMARI NIRMALA DESHPANDE: Sir,
this is a valuable suggestion and govemnment
has already launched an extensive awareness
campaign through' its own.departments and
agencies as well as the ICR system. There are
28 agricultural universities, more than 100
research centres and 261 Krishi Vigyan-
Kendras set up throughout the country and the
State Governments are also doing the same to
promote a balanced use of fertilizers and
organic manure.
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SHRI DIPANKAR MUKHERIJEE: Sir, 1
must say that the hon. Minister has given a
very informative reply. ¥ e & ar9m gfa =
W

In part (¢) of the reply, it has been
specifically mentioned that in 1995-96, 37 lakh
tonnes of urea was imported. It was 23 lakh
tonnes in 1996-97 and 23.89 lakh tonnes in
1997-98. 1 think, this year, you have imported
about six lakh tonnes which cost about Rs. 250
crores.
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But this Ministry does not have Rs. 45
crores to restart a urea plant which can be
started rightthere. The farmers are crying for
fertilizers. Would the Prime Minister, at least,
assure this House that this will not continue
and something will be done for this? This is
too much.
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SHRI R. MARGABANDU: 8ir, there are
two .major companies manufacturing
fertilizers, Hindustan Fertilizer Corporation
and Fertilizer Corporation of India. But,
unfortunately, both the manufacturing
companies are running under losses and they
have been referred to BIFR. What is the reason
for losses? Secondly, I would like to know
whether the Government will reduce the prices
of fertilizers to be supplied to agriculturists,

SHRI SOMPAL.: Sir, so far as losses of
Hindustan Fertilizer Corporation are
concerned, the information is not readily
available with me but I will find it out from
the Ministry of Fertilizers and we will supply
it to the hon. Member.

So, far as a proposal for reducing the prices
is concerned, there is no such proposal. The
prices are reasonable and whatever prices the
farmers are to pay are included in the cost
computation while we decide the minimum
support price for various crops which are 24
in all. Therefore, on prices front, there is no
problem and no complaint from the farmers
saying that the prices are high. .

SHRI H.K. JAVARE GOWDA: What is the
demand of Karnataka with regard to DAP and
MOP? Ryots there are suffering. Why has MAP
and SOP not been supplied in time?

SHRI SOMPAL.: Sir, the overall assessed

‘requirement this year for DAP was 31 lakh -

tonnes and the availability during the current
year is 35 lakh tonnes. It is four lakh tonnes
more than the assessed requirement. The
assessed requirement was much higher than the
previous year. Overall, there is no such shortage
of either MAP or DAP. Sir, during the Khariff
season, from certain places shortage of MAP
was reported and seven lakh tonnes have
already been imported; totally 17 lakh tonnes
has been lined up and it is on the way. Currently
there is no shortage of MAP. So far as DAP is
concerned, again the overall availability
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according to the requirement is rather more but
from certain places and States, shortage had
been reported. The main reason was that
imports had to be lined up and there was
bunching. All the ships which were coming
with the import had been lined up at JNPT and
Vizag ports. Particularly we had problems in
evacuating 1.3 lakh tonnes imported through
Vizag Port because there were two cyclones in
Andhra Pradesh and .evacuation was delayed
by three-four weeks. Now this has alrcady been
evacuated. 1.10 lakh tonnes has already been
brought in and it has been supplied to all the
States. Currently, no shortage is reported by any
State except the States, of West Bengal where
fertilizer will be needed with a delayed effect
and it is being reached to West Bengal too.
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SHRI H.K. JAVARE GOWDA: There is
non-supply of fertilizers in time. The season
has gone, Ryots suffered to a great extent and
they cannot be compensated in any manner.
Had it been anticipated, it could have been
avoided and the manure could have been
supplied. '

Manufacture of alcohol fmrﬁ coarse
grains

*262. SHRI O.P. KOHLI:1
SHRI JANARDHANA POOJARY:

Will the PRIME MINISTER be pleased to
State;

(a) whether Government's attention has
been drawn to the news-item which appeared
in the 'Times of India' dated the 18th
November, 1998 captioned "Whisky from poor
man's food”;

(b) whether Government have given
clearance to multinational beverage giant
Seagram for manufacturing alcohol from
coarse grains like bajra, maize, sorghum and
millets;

() if so, the reasons therefor,

(d) whether government are aware that these
coarse grains are mostly consumed by poor
sections of society;

t The question was actually asked on the floor of the House
by Shri O.P. Kohli.
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(e) whether Government have taken into
consideration the impact such a move will have
on the supply and prices of such foodgrains;
and '

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
SOMPAL): (a) to () A statement is laid on the
Table of the House.

Statement
Manufacture of alcohol from coarse grains

Government have seen the news item. After
liberalisation of the economy in 1991 foreign
investment was also allowed in the potable
alcohol sector. The policy for foreign
investment in the potable alcohol sector
envisaged setting up of joint ventures with only
those Indian companies who were holding valid
industrial licence to make alcoholic drinks
from noii-molasses based raw-material. The
raw-material which could be used included
potatoes, tapioca, mahua flowers, cashew,
apple, sugarbeet, beetroot, fruits of various
types, coarse grains (maize, jawar, bajra),
spoiled wheat/rice. In accordance with this
policy M/s. Seagram Co. Ltd., Canada were
granted Foreign Collaboration Approval on
20.7.1993 to set-up a wholly owned subsidiary
for establishment of non-molasses based
manufacturing/blending facility of 25,000
kilolitres per annum. The approval was subject
to the condition that manufacturing/blending
will be done with an existing licence holder
and using existing licenced capacity.
Subsequently, Letter of Intent held by Shri Anil
Jain with a capacity to produce 5,000 KLs per
annum of potable alcohol based on non-
molasses raw-materials was transferred in
favour of the joint venture company viz. M/s.
Seagram manufacturing Ltd. on 20.5.1994. The
Letter of Intent was converted into industrial
Licence on 15.12.1994.

The Industrial Licence contains an explicit
condition about the manner in which the raw-
material is to be procured by the licence holder.
The condition reads as under:~

In respect of raw material, procurement will
not be made from open market but from or
through the Food Corporation of India or from
recognised Central/State Agencies. In the event



